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Central Administrative Tribunal , Principal Bench

Oriainal Appl ication No.2812 of 2001

New Delhi , this the 16th day of October.2001

Hon'ble Mr.Just ice Ashok AgarwaI ,Chairman
Hon'ble Mr.S.A,T.Rizvi ,Member(A)

G . S . MiJra i eedharan

Plat No.a/E,Pocket B-S

Ktav'ur V i har . Phase-M i . ..
Del hi-110096 ~ ' ioant

(Appeared in person)

Versus

Union of India, throuah

I .The Secretary to Gcvt . of India
Mini at ry of Tex t i i es
Udyog Bhawar^. New De i h i

Ok

2 . Tex t i I e Comm i ss i oner
Ivl i n i s t ry of Tex t i I es . Gov t . of ! nd i
New CGO Bui lding.New Marine Lines.
Murnba i -400020

3 . D i r e c t o r

Regional Off ice of the Text i le Cornrrt i ss i oner
M-7 , Sec tor--X i . No i da

4 . Cha i rrnan

Union Publ ic Service Commission

Shahjahan Road,New Del hi-1 1001 1

5.Shr i V.MuraI i kr i shna
Assistant Director

Reg i ona 1 Of f i ce of t he Tex t i I s Comni i ss i oner
1 254 . Me t tuppa I ayarn Road

Co i mba tore--B4 1 043

5 . Skir i N , Ba I ak r i shnan

Assistant Di i^ector

Office of the Text i !e CoiTirn i ss i oner

New CGO Bui Iding.New Marine Lines.

Mumba i-400020

T.Shri Ghanshyam Sa.o
Assistant Di i'actor

Regional Off ice of the Text i le Commissioner
Peoples Co-operat ive Bank Bui lding
Bhadra.Ahmedabad - Respondents

0 R D E RfORALl

By Justice Ashok AgarwaI .Cha i rman

Add I icant fiad earl ier been promoted as

Assistant Director Grade- I fNon- Tecl i ). Class-I Gazetted on
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ad-hoc basis during the period 9.4.92 to 8.4.94. A DPC for

selection to the aforesaid post of Assistant Director

(Trade-I (Mon-Tech) was held on IS. 1 1 .94 wherein candidates

junior to the appi icant have been .selected and promoted to

the aforesaid post v/hereas appl icant has been left out .

Placing rel iance on a decision of the Supreme Court in the

case of Dinesh Kumar vs. Union of India & ors. at

.Annexure 'A' (page 19). i t is inter al ia submitted that if

an officer has held a promot ional post on ad-hoc basis,

whi le comparing his case wi th others who are in the feeder

Xj cadre, his ACR has to be upgraded by one grade. I t is the

apprehension of the app I icant that wh i le considering h i .s

claim for the aforesaid promot ion, aforesaid decision has

not been taken into account. .App I icant. in the

circumstances, has submi tted his representation on 3.5.2001

to the Ministry of Text i les, which in turn vide its memo of

29.6.2001 . has stated that the DPC has been conducted by

the U.P.S.C. and that the Ministry of Text i les has had no

role to pI ay in the matter of considering the claims for

promotion, AppI leant, in the circumstances, has inst i tuted

the present OA wherein he has also imp leaded the UPSC,

respondent no.4.

to the aforestated faota and

oiroumstancea of thia case, we find that intereate of
i  .»,!! be duly met by disposing of the present OA at
this stage itsel f even wi thout issue of not ices with 3
direol ion to respondent no.4 to consider the present OA of
the appi ioant as his representat ion and pass a speaking and
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reasoned order on the claim contained herein

within a period of eight weeks from the date of service of

a  copy of this order. We direct accordingly. Present OA

is disposed of in the aforestated terms.

(  S.A.T. Rizvi )
Member(A)

tshoM ' Agarwa I )
'ha 1 rman


